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fuokZpu foHkkx 
——— 
vf/klwpuk 

1 vDrwcj 2020 
l aŒ  c h1& 03& 104 @ 2020& 31313131—fc gk j fo/ kk u  lH kk  vk e fu o k Zp u ] 202 0 ds f y ,  i zfr f u; qD R k d fe Z; k sa dk s  M kd  er i = ¼ i ksL V y 

c Sy sV ½  l s er n ku  d ju s dh  l qfo/ k k  nsu s l s l ac af/ kr  H kk j r  fu o k Zpu  v k ;k sx ] u b Z f n Yy h d h  v f / kl wp u k l a[ ; k& 52@ 2 020@SDR @Vol. 

I f n u kad  28-09-2020  l o Zlk / k kj . k d h tk u dk j h d s f y,  i zd kf ’ k r  dh  tk r h  gSA  
 fc g k j j kT ;i k y  ds v k ns’ k l ss]

    f efF ky s’ k dqek j l kg q ]     
 la; qD r  l fp o & l g & 
 l a; qD r  eq[ ;  fu o k Zpu  in k f/ kd kj h]A   
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 ELECTION COMMISSION OF INDIA 

——— 

NOTIFICATION 

Nirvachan Sadan, Ashoka Road, New Delhi- 110001/ Dated: 28
th

 September, 2020 

        No.52/2020/SDR/Vol.I— In pursuance of the provisions of clause (c) of section-

60 of the Representation of the People Act, 1951, on due consideration of the matter in 

consultation with the Central Government, the Election Commission hereby notifies that 

the persons employed in the following essential Services: 

1. Electricity Department 

2. BSNL 

3. Railways 

4. Post & Telegram 

5. Doordharshan 

6. All India Radio 

7. COMFED and related Milk Cooperatives & Units 

8. Health Department, Bihar in connection with Covid-19 

9. Food Corporation of India 

10. Aviation 

11. Long distance Govt. Road Transport Corporation 

12. Fire Services 

13. Traffic 

14. Ambulance Services, and 

15. Media Persons authorized by ECI for poll day coverage. 

Who on account of being on duty on the day of poll, in the current general 

election to Legislative Assembly of Bihar scheduled to be notified on 01.10.2020, 

09.10.2020 and 13.10.2020, for phase I, phase II and phase III respectively, will not be 

able to be present in their respective polling station, as a class of persons to give vote by 

postal ballot in the said general election as per the provisions of Part-IIIA of the Conduct 

of Elections Rules, 1961, as amended vide Ministry of Law & Justice, Govt. of India, 

Notification, SO No. 3786(E), dated 22
nd

 October, 2019, and directions and guidelines 

issued by the Election Commission, in this behalf.  

By Order, 

N.T BHUTIA, 

 Secretary. 
———— 
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